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Kashipur Muslims Allege Police Brutality After “I Love Mohammad” Procession
Turns Controversial
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Dehradun — Tensions continue to simmer in Kashipur town of Uttarakhand’s Udham
Singh Nagar district, where residents of the Muslim-majority Allikhan area have accused
police and civil authorities of excessive force and collective punishment following a
peaceful religious procession on September 21.

Nadimuddin, a prominent RTI activist, lawyer, and author of 46 books on legal awareness,
has filed an appeal to multiple authorities including the District Magistrate of Udham Singh
Nagar, the Uttarakhand Chief Secretary, the Governor, the Nainital High Court, and the
National Human Rights Commission. In his letter, he demanded an end to what he
described as “police harassment” and the restoration of basic constitutional and human
rights for residents of Allikhan and surrounding areas.

Background of the Incident

The controversy stems from a peaceful march carried out by local Muslim youths—many
reportedly minors—holding placards reading “I Love Mohammad”. The impromptu
procession, which took place on the evening of September 21, was dispersed without
incident at Allikhan Chowk after the local Station House Officer (SHO) intervened and
spoke to the participants, according to Nadimuddin’s account based on eyewitnesses.

However, later that night, a separate incident occurred near Balmiki Basti—approximately
half a kilometer away—where a police official was allegedly assaulted by a group of
unidentified youths. A video of the assault went viral on social media, which authorities
claimed showed the same group involved in the earlier procession.

Police stated that the procession was unauthorized and turned violent when officers tried
to intervene, leading to stone-pelting, damage to police vehicles, and injuries to
personnel. Windows of a Dial-112 vehicle were shattered, and another police car was
vandalized. Uniforms were allegedly torn, and officers verbally abused. In response,
police registered cases against hundreds of people and launched a sweeping crackdown.

Claims of Collective Punishment and Rights Violations

Residents and civil society activists say the police action has gone far beyond targeting
alleged culprits. According to Nadimuddin, more than 20,000 residents of Allikhan and
adjoining Thana Sabik area have been effectively placed under an undeclared curfew
since the night of the incident, with movement restrictions between 7 p.m. and 7 a.m.
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Police have reportedly picked up not only the procession participants but also bystanders,
shopkeepers, and even customers present in the market at the time. Many of those
detained have allegedly been beaten in custody, and relatives of those not found at home
were also taken into custody, Nadimuddin said.

“‘Even after five days, many detainees remain in illegal confinement, denied food, legal
counsel, and access to their families,” his letter claimed.

Demolitions, Intimidation, and Bureaucratic Harassment

The situation further escalated when municipal authorities, accompanied by bulldozers,
demolished what they claimed were illegal structures without issuing any prior notices.
Residents said 20 to 25 shops and roadside stalls—including vegetable vendors—were
razed overnight.

Simultaneously, a door-to-door campaign was launched to reverify ration cards, install
new electricity meters, and issue sudden house tax notices. “We are being treated like
criminals,” said one shopkeeper, “Even our ration cards are under threat.”

Locals also alleged that drains were broken during the demolition drive, leading to
unsanitary conditions in the area.

Children Allegedly Beaten in Custody

A fact-finding team from the Association for Protection of Civil Rights (APCR) released a
report titled “Kashipur Silence: Punitive Policing and the Burden of Dissent”, alleging
severe human rights violations. The report claims that children as young as 10 were
picked up by police, beaten in custody, and later sent to juvenile homes in Rudrapur.

Parents told the team that their sons initially denied mistreatment in front of police but
later admitted they were assaulted. “My boy whispered to me that they beat him with
sticks,” said one father. “But he begged me not to say anything. He was terrified.”

Political Fallout and Previous Incidents

Among those arrested is Samajwadi Party leader Nadeem Akhtar. In total, seven people
were arrested and cases have been registered against around 500 others. Local residents
claim the crackdown has disproportionately affected the Muslim-majority neighborhood.

This incident has drawn parallels with another controversial episode in February 2024,
when police firing during a protest in Banbhoolpura, Haldwani, left six people dead and
resulted in mass arrests. That protest had erupted over the demolition of a mosque and
madrassa allegedly built on government land.

Calls for Accountability

Nadimuddin, in his petition, urged authorities to identify and punish the real culprits
responsible for assaulting the police officer but stressed that collective punishment, illegal
detentions, and violation of human rights must stop immediately.
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“There can be no justification for police brutality and collective punishment of an entire
community,” he wrote. “Restoring peace and justice in Kashipur requires a commitment
to the Constitution, not bulldozers and beatings.”
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Key events in Keralatoday: Reading competition in TVM, Changampuzha memorial
day in Kochi marks Sep 28

https://www.onmanorama.com/news/kerala/2025/09/28/kerala-events-today-whats-up-
kerala-sep-28.html

Onmanorama Staff | Published: September 28, 2025 09:32 AM IST

3 minute Read

Major cities across Kerala are hosting a variety of literary and cultural programmes on
Sunday. In Thiruvananthapuram, Poojappura Government UPS will inaugurate a
women’s reading competition organised by the Taluk Library Council at 2.00 pm.

In Kochi, the Idappalli Changampuzha Memorial Library will celebrate poet
Changampuzha’s birthday along with the library’s platinum jubilee, featuring
Aksharashlokam recitals, poetry sessions, and drawing competitions starting at 10.00 am.

Kozhikode will observe International Deaf Day with events aimed at raising awareness
and celebrating the contributions of the deaf community.

Thiruvananthapuram
Balaramapuram Vyapara Bhavan: Weavers’ gathering. Governor Rajendra Arlekar 3.30

Vellayambalam Institution of Engineers Hall: Heart Day celebration jointly organised by
Medical College, Kerala Heart Foundation and Indian Institute of Diabetics 9.00

Museum Compound: Heart Smart programme led by Pattom SUT Hospital 5.00

YMCA Hall: Release of VV Giri’s essay collection Kathirum Pathirum 3.30

Veli Youth Hostel: Onam feast of Independent Fishermen Federation 8.00
Kazhakootam Different Art Centre: National Disabled Arts Festival closing ceremony 3.00
Vailoppilly Samskrithi Bhavan: Art exhibition by Selena Haridas, Deepti Vinod 10.00
Manappuram Bharatiya Yoga Kendra: Inauguration of yoga course 10.00

Poojappura Government UPS: Inauguration of women’s reading competition by
Thiruvananthapuram Taluk Library Council 2.00

Ernakulam

Maharajas College GNR Hall: Inauguration of hockey turf at Maharajas College ground
by Minister R Bindu and Minister MB Rajesh 10.30

Hotel Taj Vivanta Marine Drive: Annual celebration of International Forum for Promoting
Homoeopathy IFPAH by Union Minister Jadav Prataprao Ganpatrao 10.30
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Idappalli Changampuzha Hall: State-level seminar by National Human Rights
Commission Justice B Kemal Pasha 10.30

Le Meridien Convention Center: PM Foundation Education Award distribution by Minister
MB Rajesh, Gulfar Muhammadali 11.00

Palarivattom POC: Closing ceremony and awards of Akhila Kerala Professional Drama
Festival organised by KSBC Media Commission, opposition leader VD Satheesh,
Laksmanarekha play by Thiruvananthapuram troupe 4.30

Holiday Inn Hotel: International conference of Young Minds International 9.30

High Court: Walkathon from High Court premises to St Theresas College organised by
Lourdes Hospital on World Heart Day 7.15

Idappalli Changampuzha Memorial Library: Celebrations of poet Changampuzha’s
birthday and library platinum jubilee including Aksharashlokam, poetry and drawing
competitions 10.00

Thammanam Vinod Library: Senior Citizens Forum gathering and birthday celebration
3.30

Kadavantra Soys Library: Vayalar remembrance 5.00

Thattazham Athani: Book discussion by Progressive Arts and Literature Group Vaduthala
PG Reading Circle 5.30

Fine Arts Hall: Nratyaksetra Temple of Dance, Silver Jubilee celebrations of dance
school, performance by Mattannur Shankaran Kutti Marar and Shobhana 6.00

Kozhikode

Panthirankavu North Varki Memorial Hall: Free medical camp by Residents Association
7.30

Nalanda: International Deaf Day celebration by Malabar Deaf Association 9.00
Sarovaram Bio Park: Visit by Biodiversity Study Group to preserve Kottuli reservoir 10.00

Kairali Vedi Auditorium: Bankmens Film Society Shaji N Karun Film Festival, Kuttisrank
10.30, Neru vara 1.00, Vanaprastham 2.30, Piravi 5.30

Westhill Royal Building: District conference by Human Rights Protection Committee 10.30

Indoor Stadium: State conference of Textile Workers Congress INTUC, public meeting
UDF convener Adoor Prakash MP 3.00

Indoor Stadium: Commemoration of MK Premnath, C Muhsin, seminar on Hunting
Democracy, inaugurated by Minister K Krishnankutty 3.00
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Nadakkavu Government Teachers Training Institute: Felicitation of SSLC and Plus Two
top scorers by East Nadakkavu Residents Association, Kamal Vardur 3.30

Alakapuri: SK Pottekkatt Award ceremony organised by SK Pottekkatt Award Committee,
Kerala High Court Judge Justice Devan Ramachandran 4.00

Eranjippalam Vagbhatananda Gurudevar Memorial Library: Festival season
advertisements Bumper Magic, discussions 4.00
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Anakapalli Revenue Officials Accused Of Transferring Lands To Non-Tribals
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officials-accused-of-transferring-lands-to-non-tribals-1906788

28 Sept 2025 10:46 PM IST

It is alleged officials have granted pattas in survey number 8-1-6-9, earmarked for
inclusion in the Jagananna Reserve, to Bhagavathy Maithri Kumari, a non-local, who has
never cultivated the land in the area: Reports

VISAKHAPATNAM: Villagers of Panasalapadu village in Rolugunta mandal of Anakapalli
district have accused the area’s revenue officials of accepting bribes and illegally issuing
tribal land titles to non-tribals.

The lands in question are at survey number 8-1-6-9 registered in the name of Singanna
Dora and survey number 6-1, where 10 tribal households have been cultivating four acres
of land for over 50 years.

It is alleged officials have granted pattas in survey number 8-1-6-9, earmarked for
inclusion in the Jagananna Reserve, to Bhagavathy Maithri Kumari, a non-local, who has
never cultivated the land in the area.

Tribal resident Gemila Chandra Rao said following a complaint to the district collector and
intervention of the National Human Rights Commission, Narsipatnam RDO V.V. Ramana
and the local tahsildar visited Panasalapadu and reviewed the records.

The RDO reportedly confirmed that the land in survey number 8-1-6-9 is registered in the
name of Singanna Dora Separately, a case involving three acres in survey number 8-1 is
being investigated by the Narsipatnam Sub-Collector’s office. Tribal leader G. Vasu of the
Adivasi Girijjana Sangham 5th Schedule Sadhana Committee has alleged that officials
have seized the tribal land.

Tribal residents, including Chandra Rao, Gemila Nuki Naidu and G. Chinnabbai, have
demanded that all pattas issued through corrupt means be formally registered as disputed
lands and restored to their original owners.

( Source : Deccan Chronicle )
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